3 "*"-',,,;:CORAM 1

- '-HON BLE MR. SUDHIR KUMAR ADMINISTRATIVE MEMBER

Hanumangargh to Srlganganagar

. (Per Hon ble Dr K. B Suresh Jud1cra| Member)

,:'respondent No.2 dlrected/ts"to con5|der the representat|on of the

' | Wlthln 15 days next

CE"NTRAE'SADMINISTRATIVE TRIBUNAL
“JODHPUR BENCH; JODHPUR

ORIGINAL APPLICATION NO. 373/2011
‘ Date of order. 16 09.2011

ZL'HON BLE DR. K B. SURESH JUDICIAL MEMBER

3 'Harbans Singh S/o Shrr Mlthu Singh , aged about 50 years, R/o'
* Railsway Health Unit, Hanumangarh Junct|on At presently under:
transfer from the post of Pharmacist, Railway Health Unit,,

AR g - . ...Applicant.
Mr Harlsh Puroh|t counsel for appllcant

VERS us .

1. “Union of Ind|a through General Manager, Through North
. Western Railway, Jaipur(Raj.) )
--#2:+"The Divisional Raijlway Manager( Personnel), North-
. ... Western Railway,Bikaner.
1773, 7 “senior. Divisfor al Medlcal Ofﬂcer North West Rallways
' ,Blkaner B )
: p 8 . Respondents.:
Mr Salll Trlvedl counsel for respondents ' i S

ORDER (Ora|)

Heard BT

Reply has been ﬂled by the respondents in this case We’7
'_feel that ends of Justlce wrll be met |f a fresh representatlon is
filed by the appllcant W|th|n one Week before the respondents and

U e g

,' !yappllcant untramelled by any views,. whlch they have taken earher',f

and shaII pass a speakmg order after a fresh look into the matter

In view. of the above, the OA is dlsposed of with no order S

- to eosts.'

(SUDHIR KUMAR) . (DR.K.B. SURESH)
ADMINISTRATIVE MEMBER ' _ JUDICIAL MEMBER



